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CENTRA!l  ADMINISTRATIVME TRIBUNAL, ALLAHABAD BENCH ,

ALLAHABAD
Dated: Allahabad this the 2nd Ausust, 1996.

CORAM : HON'hle Dr. R.K.Saxena, J M
Hen'ble Mr, S.Dayal, A.M,

Misc. Applicatien Ns, 1250/96

N
N,A, Ne, 1311/92

Sunil Kumar Pandey . ssssescsApplicant

C/A : Sri Sudhir Aaprwal

Unrays
Unien eof India & ethers esessssssREapendents.
C/R :
CORDER

{ Ry Hen'ble Or, R.K.Saxena, J.M.)

This N,A, was fFiled by applicant Sri
S.K.Pandey seeking qyaﬂhmnnt aof erdar annaxure A-1
dated 20-3-92, During the pendency ef U,A. the
learned counsel fer applicant Sri Sudhir Aggrual

meved an applicatien for withdrawual ef the 0.A.

Teday Sri R.K.Pandey, briaf Holder
te Sri Sudhir Agarwal is present and meved applicatien

fer withdrayal ef the gcase. The applicatien is.

alleyed and the 0.A, is dismissed as withdraun.
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